IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :11-07-2025

Date 11.07.2025
7 c.Cc
Name of the Applicant Applied
For
Order
ABLAPL- COURT NO. |Dtd.
1/2025/11.07.2025 7584/2025 NARENDRA KUMAR LENKA C.O. 17 2025-08— BAIL-2
20
Order
3 BLAPL- COURT NO. |Dtd.
/2025 |11.07.2025 | ' o 055 |S. P. MOHAPATRA c.o. 17 2025-07- |BAIL-1
07
Order
- CRLMA- COURT NO. |Dtd.
/2025 (11.07.2025 |00, A MOHANTY C.0. 17 2025-07—
09
Order
ABLAPL- COURT NO. |Dtd.
//202511.07.2025 |5 0" o |SARAT DASH C.o0. 15 2025-07—
09
Order
CRLA- COURT NO. |Dtd.
/2025 11.07.2025 | 70", |R.B.MISHRA C.0. c 209520
09
Order
ABLAPL- COURT NO. |Dtd.
)/2025]11.07.2025 |5 00,5 AK BEHERA c.o. 17 2025-08—
20
Order
ABLAPL- COURT NO. |Dtd.
1/2025(11.07.2025 7589/2025 LK PATRA C.o. 17 2025-08-
25
Order
ABLAPL- COURT NO. |Dtd.
3/2025|11.07.2025 7643/2025 DP DASH C.0. 17 5025-07- [PAIL-1
09
Order
ABLAPL- COURT NO. |Dtd.
1/2025(11.07.2025 7655/2025 |FK BARIK C.o. 17 2025-08-
26
Order
_ ABLAPL- COURT NO. |Dtd.
»/2025|11.07.2025 7657/2025 A MOHANTY C.0. 17 5025-07- [PAIL-2
09
3/2025(11.07.2025 |ABLAPL- |G SAHOO C.0.  |COURT NO. [order




7580/2025 17 Dtd.
2025-07-
09
Order
ABLAPL- COURT NO. |Dtd.
1/2025111.07.2025 7582/2025 B MISHRA 17 2025-08—
20
Order
ABLAPL- COURT NO. |Dtd.
)
»/2025(11.07.2025 7587/2025 B DASH 17 2025-07—
09
Order
ABLAPL- COURT NO. |Dtd.
3/2025(11.07.2025 7594 /2025 CR SATAPATHY 17 2025-08— BAIL-1
25
Order
ABLAPL- COURT NO. |Dtd.
1/2025/11.07.2025 7597 /2025 MD BISWAL 17 2025-07— BAIL-2
09
Order
] ABLAPL- COURT NO. |Dtd.
5/2025(11.07.2025 7598/2025 GR PATRA 17 202507 BAIL-1
09
Order
ABLAPL- COURT NO. |Dtd.
1/2025/11.07.2025 7599/2025 SK SUNDARA 17 2025-08— BAIL-2
25
Order
ABLAPL- COURT NO. |Dtd.
)/2025(11.07.2025 7600/2025 SK SUNDARA 17 2025-08—
25
Order
ABLAPL- COURT NO. |Dtd.
1 /2025/11.07.2025 7603/2025 S NAYAK 17 2025-08— BAIL-1
04
Order
ABLAPL- COURT NO. |Dtd.
3/2025(11.07.2025 7611/2025 B DASH 17 5025-07—
23
Order
) ABLAPL- COURT NO. |Dtd.
5/2025(11.07.2025 7612/2025 A PATRA 17 2025-07— BAIL-1
09
Order
ABLAPL- COURT NO. |Dtd.
1/2025/11.07.2025 7618/2025 J KAMILA 17 2025-07— BAIL-2
09
Order
ABLAPL- COURT NO. |Dtd.
3/2025(11.07.2025 7623/2025 J KAMILA 17 2025-07—
09
Order
ABLAPL- COURT NO. |Dtd.
)/2025(11.07.2025 7624/2025 SK BEHERA 17 2025-08— BAIL-2

25




Order

ABLAPL- COURT NO. |Dtd.
)/2025(11.07.2025 7644/2025 SK MOHAPATRA 17 5025-08-
26
Order
ABLAPL- COURT NO. |Dtd.
1 /2025|11.07.2025 7650/2025 |SC ATABUDHI 17 2025-07~ |BATL=2
09
Order
ABLAPL- COURT NO. |Dtd.
) _
/2025 |11.07.2025 [ o0 00,5 (A PATTANAIK 17 2025-07- |BAIL-1
28
Order
ABLAPL- COURT NO. |Dtd.
3/2025(11.07.2025 7658/2025 J SAHOO 17 2025-07—
09
Order
ABLAPL- COURT NO. |Dtd.
1/2025|11.07.2025 7659/2025 |IK MOHANTA 17 202507
09
Order
) ABLAPL- COURT NO. |Dtd.
/2025 |11.07.2025 (o, 5,5 HK MOHANTA 17 202507
09
Order
N ABLAPL- COURT NO. |Dtd.
5/2025111.07.2025 7591,/2025 S BARIK 17 5025-07-
09
Order
WP (C) — COURT NO. |Dtd. WRIT
//2025|11.07.2025 135045 /202 B © TANGA 17 2025-07- |BRANCH
10
Order
ABLAPL- COURT NO. |Dtd.
3/202511.07.2025 |5 -05 55 M MOHANTY 17 2095-07—
09
Order
ABLAPL- COURT NO. |Dtd.
/2025 |11.07.2025 [ o 5055 (A PRNDA 17 2025-0g— [BAIL-1
26
Order
WP (C) — COURT NO. |Dtd. WRIT
)/2025(11.07.2025 1477472022 S CH SUNDARA 17 5025-07- |BRANCH
10
Order
ABLAPL- COURT NO. |Dtd.
1/2025(11.07.2025 7581/2025 R MALLICK 17 2025-07—
09
Order
WP (C) - COURT NO. |Dtd. WRIT
)
/2025 |11.07.2025 |00 50,5 M K PRADHAN 17 2025-07- |BRANCH
10
Order
WP (C) - COURT NO. WRIT
3/2025(11.07.2025 15235/2025 K N SAHOO 17 Dtd. BRANCH

2025-07-




10

Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
1/2025/11.07.2025 18242/2025 DEBABRATA RATH 17 2025-07- | (DIVIS
10 BENCH-.
Order
i WP (C) - COURT NO. |Dtd.
5/2025(11.07.2025 19403/2024 G PANDA 17 2025-07—
10
Order
) WP (C) - COURT NO. |Dtd.
5/2025111.07.2025 17815/2025 H K DASH 17 2025-07—
07
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
1/2025/11.07.2025 17816/2025 H K DASH 17 2025-07- | (DIVIS
07 BENCH-|
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
3/2025111.07.2025 17820/2025 H K DASH 17 2025-07- |(DIVIS
07 BENCH-
Order
WP (C) - COURT NO. |Dtd. WRIT
/2025111.07.2025 | 15079 /50,5 B K DASH 17 2025-07- |BRANCH
07
Order
WP (C) - COURT NO. |Dtd.
)/2025111.07.2025 17818/2025 H K DASH 17 2025-07—
07
Order
WP (C) - COURT NO. |Dtd. WRIT
1/2025]111.07.2025 17822/2025 H K DASH 17 2025-07- |BRANCH
07
Order
CRLMC- COURT NO. |Dtd.
)
»/2025/11.07.2025 242472025 RR NAYAK 17 2025-07—
09
Order
WP (C) - COURT NO. |Dtd.
3/2025111.07.2025 14781/2025 BRAHMANANDA SAHOO 17 2025-07—
08
Order
WP (C) - COURT NO. |Dtd.
1/2025/11.07.2025 14254/2025 RAMESH KUMAR SAHU > OLD 5999-19-
31
Order
i CMP- COURT NO. |Dtd.
5/2025(11.07.2025 32972025 BK PANDA 5 OLD 2025-07—
09
Order
) WP (C) - COURT NO. |Dtd. WRIT
/2025 |11.07.2025 15541505 |G ROUT 2 OLD 2025-07- |BRANCH
04
WP (C) - COURT NO. |Order WRIT
3/202511.07.2025 5301/2025 G ROUT 2 OLD Dtd. BRANCH




2025-07-
04
Order
BLAPL- COURT NO. |Dtd.
/2025 (11.07.2025 [,/ /o= " o [R BISWAL 5 oLD 2025_07- [BAIL-2
09
Order
BLAPL- COURT NO. |Dtd.
| /2025(11.07.2025 6326/2025 H K DASH 5 OLD 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
) —-
/2025 (11.07.2025 [ /,= "o |H K DASH 5 oLD 025_07- [BAIL-1
09
Order
_ BLAPL- COURT NO. |Dtd.
5/2025(11.07.2025 [0 "o |4 K DASH 5 OLD 202507
09
Order
) BLAPL- COURT NO. |Dtd.
5/2025|11.07.2025 [ ,/2 />0, |H K DASH 5 oLD 202507~
09
Order
WP (C) - COURT NO. |Dtd.
3/2025(11.07.2025 ) oo’ o, A DAS 5 OLD 205507
09
Order
WP (C) - COURT NO. |Dtd.
)/2025111.07.2025 26358/2024 S P DAS > OLD 2025-07—
09
Order
WP (C) - COURT NO. |Dtd.
)/2025111.07.2025 17847/2025 B K SAHU 5 2025-07—
21
Order
BLAPL- COURT NO. |Dtd.
)
»/2025111.07.2025 6295/2025 M R ROUTRAY 5 2025-07—
09
Order
WP (C) - COURT NO. Dtd. WRIT
3/2025111.07.2025 |1 g506/0025 T SWAIN 16 2025-08- [BRANCH
11
Order
BLAPL- COURT NO. |Dtd.
1/2025(11.07.2025 [/ " |SUBHASISH PANDA T S025_07- [BAIL-1
09
Order
_ WP (C) - COURT NO. Dtd. WRIT
/2025 |11.07.2025 |1 04409/2025 |5 MALLIK 2 OLD 9999-12- |BRANCH
31
Order
i WP (C) - COURT NO. |Dtd.
5/2025111.07.2025 10042/2025 P K JENA > OLD 2025-07—
16
3/2025(11.07.2025  [WP (C) - U P BAG COURT NO. [Order WRIT




17580/2025 2 OLD Dtd. BRANCH
2025-07-
09
Order
BLAPL- COURT NO. |Dtd.
)/2025111.07.2025 6323/2025 N SAHOO > OLD 202507
09
Order
CRLA- COURT NO. |Dtd.
)/2025(11.07.2025 931/2024 N ROUT > OLD 999917
31
Order
WP (C) - COURT NO. |Dtd. WRIT
/2025 111.07.2025 1534175055 |F C DAS 2 OLD 2025-07- |BRANCH
04
Order
BLAPL- COURT NO. |Dtd.
)
»/2025/11.07.2025 6296/2025 P K MOHANTY 5 OLD 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
3/2025(11.07.2025 2766/2025 GANESH SAHOO 5 OLD 2025-07—
09
Order
WP (C) - COURT NO. |Dtd. WRIT
1/2025|11.07.2025 119414 /5005 |8 K DASH 2 OLD 2025-07- |BRANCH
07
Order
i BLAPL- COURT NO. |Dtd.
5/2025111.07.2025 5777/2025 GANESH SAHOO > OLD 2025-07— BAIL-2
09
Order
BLAPL- COURT NO. |Dtd.
1/2025111.07.2025 6266/2025 J LENKA > OLD 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
)/2025/11.07.2025 6286/2025 R K MALLICK > OLD 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
)/2025(11.07.2025 3597/2025 R K MALLICK > OLD 2025-07— BAIL-2
09
Order
BLAPL- COURT NO. |Dtd.
1/2025/11.07.2025 6382 /2025 D BARIK > OLD 2025-07— BAIL-1
03
Order
BLAPL- COURT NO. |Dtd.
3/2025(11.07.2025 5704/2025 P K ROUTRAY > OLD 202507 BAIL-2
09
Order
BLAPL- COURT NO. |Dtd.
)
»/2025(11.07.2025 3564/2025 PRADIPTA KU MOHANTY 6 2025-08—

12




Order

WP (C) - COURT NO. |Dtd. WRIT
/2025 11.07.2025 155,95 ,/5053 [B SAMAL 6 2025-07- |BRANCH
04
Order
X WP (C) - COURT NO. |Dtd.
5/2025(11.07.2025 18450/2025 A K RAY ‘ 2025-07—
09
Order
ADMLS- COURT NO. |Dtd.
1/2025111.07.2025 2/2025 S NAYAK 6 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
)/2025111.07.2025 6263/2025 DIBYAJYOTI SWAIN 6 2025-07—
09
Order
ADMLS- COURT NO. |Dtd.
)/2025(11.07.2025 2/2025 M K SWAIN 6 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
1/2025(11.07.2025 6267/2025 DIBYAJYOTI SWAIN 6 2025-07— BATIL-1
09
Order
ADMLS- COURT NO. |Dtd.
)
2/2025111.07.2025 2/2025 D BISWAL 6 2025-07—
09
Order
BLAPL- COURT NO. |Dtd.
1/2025111.07.2025 6268/2025 DIBYAJYOTI SWAIN 6 2025-07-
09
Order
_ JCRLA- BIJAYALAXMI TRIPATHY, B.TRIPATHY, COURT NO. |Dtd. CRIMIN
/2025111.07.2025 111/2024 N.TRIPATHY 5 9999-12- |APPEAL
31
Order
BLAPL- COURT NO. |Dtd.
3/2025111.07.2025 6283/2025 J KAMILA 5 2025-07—
09
Order
WP (C) — COURT NO. |Dtd. WRIT
)/2025(11.07.2025 4578/2016 D.K.BEHERA s 2025-07- |BRANCH
08
Order
MISC.
MACA- COURT NO. |Dtd.
3/2025111.07.2025 992/2019 P K PARIDA 5 2025-07- APPEAL
SEC.
10
MACA- COURT NO giier MISC.
, . .
2/2025111.07.2025 995/2023 M/S.SOMNATH ROY,R.PATI 5 2025-07— APPEAL
SEC.
10
Order MISC.
1/2025111.07.2025 522;2019 U CHHOTRAY SEURT NO. Dtd. APPEAL
2019-10- |SEC.




18

Order
WP (C) - COURT NO. |Dtd. WRIT
1/2025111.07.2025 12149/2018 R C MALLICK o5 2025-07— |BRANCH
08
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
)/2025(11.07.2025 42908/2023 B K PATI o5 2025-07- | (DIVIS
09 BENCH-|
Order
MACA- COURT NO. |Dtd.
3/2025111.07.2025 321/2025 S SWAIN 5 2025-03—
26
Order
) CONTC- COURT NO. |Dtd.
5/2025(11.07.2025 2212/2025 PITAMBAR PANDA 5 202507
10
Order
CONTC- COURT NO. |Dtd.
3/2025111.07.2025 2320/2025 S MITRA 5 2025-07—
10
Order
CRLA- COURT NO. |Dtd.
)/2025(11.07.2025 456/2025 PRADIPTA KUMAR MOHANTY 3 202507
09
Order
CONTC- COURT NO. |Dtd.
)/2025111.07.2025 2376/2025 S K RATH 3 2025-07—
10
Order
WP (C) - COURT NO. |Dtd.
1 /2025(11.07.2025 18142/2025 P K MALLICK 3 202507
10
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
)
»/2025/11.07.2025 18123/2025 P K MALLICK 5 2025-07- | (DIVIS
10 BENCH-
Order
WP (C) - COURT NO. |Dtd.
3/2025111.07.2025 17805/2025 P K MALLICK 3 2025-07—
10
Order
CONTC- COURT NO. |Dtd.
1/2025/11.07.2025 2379/2025 M/S BISHNU PRASAD RATH 5 202507
10
Order
] WP (C) - COURT NO. |Dtd. WRIT
5/2025(11.07.2025 13791/2025 P K MOHANTY 3 5025-07— |BRANCH
10
Order
WP (C) - COURT NO. |Dtd. WRIT
//2025|11.07.2025 115002 /2025 |8 DBS 3 2025-07- |BRANCH
10
WP (C) - COURT NO. |Order WRIT
3/2025111.07.2025 18113/2025 R K SAHU 3 Dtd. BRANCH




2025-07-
10
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
)/2025111.07.2025 18603/2025 C R NAYAK 3 2025-07- | (DIVIS
10 BENCH-
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
)/2025(11.07.2025 18524/2025 DR.PURUSOTTAM CHULI 3 2025-07- | (DIVIS
10 BENCH-
Order
CONTC- COURT NO. |Dtd.
)
»/2025111.07.2025 2252/2025 B K MOHARANA 3 2025-07—
10
Order
CONTC- COURT NO. |Dtd.
3/2025(11.07.2025 5211/2025 PITAMBAR PANDA 3 202507
10
Order
CONTC- COURT NO. |Dtd.
1/2025/11.07.2025 2396/2025 K PARIDA 3 2025-07—
10
Order
] CONTC- COURT NO. |Dtd.
5/2025(11.07.2025 2326/2025 J LENKA 3 2025-07—
10
Order
WP (C) - COURT NO. |Dtd. WRIT
1/2025111.07.2025 30571/2023 B K SWAIN 3 2025-07- |BRANCH
08
Order
WP (C) - COURT NO. |Dtd. WRIT
3/2025|11.07.2025 38462/2020 K C PANDA 22 2025-07- |BRANCH
21
Order
MACA- COURT NO. |Dtd.
)/2025111.07.2025 1109/2024 A K PANDA o5 2025-03—
27
Order
MACA- COURT NO. |Dtd.
3/2025(11.07.2025 1109/2024 J DEHURY o5 2025-03-
27
Order
i CRLMC- COURT NO. |Dtd.
5/2025111.07.2025 2410/2025 P K JENA > OLD 9999-12—
31
Order
MISC.
MACA- COURT NO. |Dtd.
3/2025(11.07.2025 204/2024 B MAHALI > OLD 2025-07— APPEAL
SEC.
07
Order
MISC.
MACA- COURT NO. |Dtd.
1/2025/11.07.2025 204/2024 K C NAYAK > OLD 2025-07— APPEAL
SEC.
07
2/202511.07.2025  [WP (C) - H K MOHANTA COURT NO. Order WRIT




1860/2016 2 OLD Dtd. BRANCH
2025-07-
09
Order
WP (C) - COURT NO. |Dtd. WRIT
3/2025111.07.2025 1860/2016 S C DAS 2 OLD 2025-07- |BRANCH
09
Order
CRLA- COURT NO. |Dtd. CRIMIN.
1/2025(11.07.2025 315/2023 A K RANA c 2025-09— |APPEAL
17
Order
§ CRLA- COURT NO. |Dtd. CRIMIN.
5/2025(11.07.2025 594/2024 M K MOHANTY 3 9999-12- |APPEAL,
31
Order
WP (C) - COURT NO. |Dtd. WRIT
3/2025111.07.2025 30048/2022 S MOHARANA 3 2025-07— |BRANCH
10
Order
CRLMC- COURT NO. |Dtd. CRIMIN.
)/2025(11.07.2025 2564/2024 B K DAS 3 2025-07- |MISC
09
Order
WP (C) - COURT NO. |Dtd. WRIT
)/2025111.07.2025 18257/2025 MANORANJAN PADHI 3 2025-07- [BRANCH
10
Order
ABLAPL- COURT NO. |Dtd.
1 /2025(11.07.2025 8929/2021 K K NATH 17 5024-08— BAIL-1
29
Order
WP (C) - COURT NO. |Dtd. WRIT
)
/2025 11.07.2025 3683/2018 PR SWAIN 17 2025-07- |BRANCH
10
Order
WP (C) - COURT NO. |Dtd. WRIT
3/2025111.07.2025 17615/2025 R M NAYAK o1 5025-08- |BRANCH
14
Order
WP (C) — COURT NO. |Dtd. WRIT
1/2025111.07.2025 115504 /0025 [F R SWAIN 21 2025-07- |BRANCH
10
Order
X WP (C) — COURT NO. |Dtd.
5/2025111.07.2025 18889/2025 P N NAYAK o1 2025-07—
10
Order
WP (C) - COURT NO. |Dtd.
7/2025(11.07.2025 18875/2025 A K ROUL 21 202507
10
Order
WP (C) — COURT NO. |Dtd. WRIT
3/2025111.07.2025 18574/2025 GYANENDRA CHANDRA SWAIN 21 2025-07- |BRANCH

10




Order

WP (C) - COURT NO. |Dtd. WRIT
/2025 11.07.2025 | 0. 5,5 [KAMALAKANTA NAYAK 21 2025-07— |lBRANCE
10
Order
WP (C) - COURT NO. |Dtd.
1 /2025(11.07.2025 17560/2025 A K ROUL 01 2025-07—
10
Order
WP (C) - COURT NO. |Dtd. WRIT
)
/2025 111.07.2025 |1 g640,2025 (K C PANDA 21 2025-07- |BRANCH
10
Order
TRP (C) - COURT NO. |Dtd.
1/2025(11.07.2025 416/2022 R K MALLICK o5 2025-08— M.J.C
11
Order
] TRP (C) - COURT NO. |Dtd.
5/2025111.07.2025 180/2023 J DEHURY o5 5025-07- M.J.C
09
Order
_ RPFAM- COURT NO. |Dtd. FIRST
5/2025111.07.2025 287/2022 P K MISHRA 5 5025-07- |APPEAL
09
Order
CRLMC- COURT NO. |Dtd. CRIMIN,
1/2025111.07.2025 1171/2021 D BARIK o5 2025-06- IMISC
24
Order
CMAPL- COURT NO. |Dtd.
1 /2025(11.07.2025 31/2024 B K ROUTRAY o5 2024-08—
06
Order
CRLMP- COURT NO. |Dtd. WRIT
)
»/2025111.07.2025 31/2024 DR. SATCHIDANANDA PATNAIK 5 2024-01- |[BRANCH
18
Order
CRLMC- COURT NO. |Dtd. CRIMIN.
3/2025111.07.2025 2641/2022 S K MISHRA 5 2025-07— MISC
09
Order
X CRLMC- COURT NO. |Dtd. CRIMIN.
5/2025111.07.2025 2641/2022 S.K.MISHRA 5 5025-07- |MISC
09
Order
ﬁ CRLA- COURT NO. |Dtd.
5/2025(11.07.2025 1051/2024 B.B.ROUT > OLD 9999-19-
31
Order
CRLMC- COURT NO. |Dtd. CRIMIN.
)
/2025 |11.07.2025 70075016 [M/S.PRASANNA KU.MISHRA 2 OLD 2025-07— |lMTsC
09
Order
CRLMC- COURT NO. CRIMIN.
3/2025111.07.2025 2498/2016 T K NAYAK 5 OLD Dtd. MISC

2025-07-




09

Order
CRLMC- COURT NO. Dtd. CRIMIN
1/2025/11.07.2025  |353, /591 |b PANDA 2 OLD 2025-07- |MISC
09
Order
i, MATA- SULOCHANA COURT NO. Dtd. FIRST
/2025|11.07.2025 219/2024 PATRO,H.K.RATSINGH,K.P.DASH,R.SINGH 1 2025-07- |APPEAL
08
Order
MATA- COURT NO. Dtd. FIRST
/2025 (11.07.2025  [L50  |B sTNGH : i 07 |arooar
08
Order
MATA- COURT NO. Dtd. FIRST
/2025 11.07.2025  |5700 | |s BISWAL - oot 07— |roearL
03
Order
MATA- COURT NO. |Dtd. FIRST
/2025(11.07.2025  |5075° N K ROUT : i 07 |arooar
03
Order
/2025 (11.07.2025  |"AT B DAS sosTrIcE's PEd: WRIT
07 1323/2023 2025-07- |APPEAL
COURT
02
Order
CRLMC- COURT NO. Dtd. CRIMIN
)
2/2025111.07.2025 |05, /5gp5 [K SAHOO 2 OLD 9999-12- MISC
31
Order
WA- COURT NO. Dtd. WRIT
/2025 |11.07.2025 1847/2024 S K BISWAL 2 OLD 2025-07- |APPEAL
10
Order
WA- COURT NO. Dtd. WRIT
1/2025111.07.2025 280/2024 P K MALLICK > OLD 2025-07— |APPEAL
10
Order
_ CRLMC- COURT NO. |Dtd.
5/2025111.07.2025 4455/2024 BISHNU PRASAD RATH 15 2024-12-
03
Order
CRLMP- COURT NO. |Dtd.
3/2025111.07.2025 791/2025 PRITAM KUMAR MOHANTY 15 2025-07—
09
Order
WP (C) — COURT NO. Dtd. WRIT
/2025]11.07.2025  |15077 /50p5 [R SAHOO 25 2025-07- |BRANCH
23
Order
BLAPL- COURT NO. Dtd.
) —
/2025 (11.07.2025  |2.75)0 o B DAs - i oo, [BAIL-2
09
FAO- COURT NO. Order MISC.
/2025 11.07.2025 |00 o |B BEHERA e ores R




2025-07- |SEC.
10
Order
MISC.
FAO- COURT NO. |Dtd.
)/2025|11.07.2025 | o0 54, [B BEHERA 25 2025-07- |RPPEAL
SEC.
10
Order
CRLA- COURT NO. |Dtd. CRIMIN
)
»/2025(11.07.2025 270/2024 M SAHOO 5 9999-12- | APPEAL
31
Order
RSA- COURT NO. |Dtd.
3/2025(11.07.2025 447/2024 M.K.MOHANTY 1o 5025-07-
08
Order
) RSA- COURT NO. |Dtd. SECOND
5/2025(11.07.2025 60/2025 D. NAYAK 1o 5025-07- |APPEAL
08
Order
MATA- COURT NO. |Dtd.
3/2025111.07.2025 151/2025 S MOHANTY o5 5025-08—
07
Order
CMP- COURT NO. |Dtd.
)/2025|11.07.2025 | Jo) 5,5  [BISWAJIT DAS 23 2025-09—
10
Order
WA- COURT NO. |Dtd.
| /2025(11.07.2025 3351/2024 L K NAYAK 23 5025-07-
10
Order
CMP- COURT NO. |Dtd.
)
2/2025111.07.2025 1219/2024 P. K. JENA 3 OLD 2025-08—
07
Order
CRLMA- COURT NO. |Dtd.
1/2025(11.07.2025 145/2024 S. K. SAHOO 3 OLD 5025-07—
09
Order
] CRLA- COURT NO. |Dtd.
5/2025(11.07.2025 736/2024 H. K. PATRA 5 OLD 2025-07—
09
Order
CRLMC- COURT NO. |Dtd.
3/2025111.07.2025 1786/2025 S. K. SAMIM 5 OLD 5025-07-
08
Order
CRLMC- COURT NO. |Dtd. CRIMIN
)/2025(11.07.2025 1740,/2025 H. K. DAS 5 OLD 5025-07— MISC
08
Order
CRLMC- COURT NO. |Dtd. CRIMIN
| /2025(11.07.2025 1845/2025 R. K. SAHU 5 OLD 5025-07- |MISC
09
1/2025(11.07.2025  |CRLMC- R. K. SAHU COURT NO. |Order




1862/2025 2 OLD Dtd.
2025-07-
09
Order
X CRLMC- COURT NO. |Dtd.
5/2025111.07.2025 2331/2025 ASHOK KUMAR SAHOO > OLD 2025-07—-
09
Order
X CRLMC- COURT NO. |Dtd.
5/2025(11.07.2025 2320/2025 B. DAS > OLD 2025-07—
08
Order
CRLMC- COURT NO. |Dtd.
/1/2025(11.07.2025 2283/2025 B. DAS 5 OLD 2025-07—
08
Order
CRLMC- COURT NO. |Dtd.
3/2025111.07.2025 2202/2025 A. C. R. DAS > OLD 2025-07—
08
Order
CRLREV- COURT NO. |Dtd.
)/2025111.07.2025 35/2025 A. K. PRADHAN 3 OLD 2025-06—-
20
Order
CRLREV- COURT NO. |Dtd.
)/2025(11.07.2025 338/2025 A. MOHANTY 3 OLD 2025-07—
08
Order
CRLREV- COURT NO. |Dtd.
1 /2025(11.07.2025 339/2025 A. MOHANTY 3 OLD 2025-07—
08
Order
CRLREV- COURT NO. |Dtd.
)
/2025 |11.07.2025 | So0 5 0,, [P+ K. ROUTRAY 3 OLD 2025-07—
08
Order
CMP- COURT NO. |Dtd.
1/2025(11.07.2025 1419/2024 P. K. DASH 3 OLD 2025-08—
20
Order
§ WP (C) — COURT NO. |Dtd. WRIT
5/2025(11.07.2025 18420/2025 R. K. DEHURY 5 OLD 2025-07— |BRANCH
09
Order
_ BLAPL- COURT NO. |Dtd.
5/2025111.07.2025 6264/2025 SRINIBASH MOHANTY > OLD 2025-07-
09
Order
BLAPL- COURT NO. |Dtd.
1/2025111.07.2025 3944/2025 JADUNATH PRADHAN > OLD 2025-07—
09
Order
WP (C) — COURT NO. |Dtd. WRIT
3/2025/11.07.2025 |1 9096 /7025 R+ K. BARIK 2 OLD 2025-07- |BRANCH

09




Order

CRLMC- COURT NO. |Dtd. CRIMIN.
3/2025111.07.2025 3334/2022 B.R.SENAPATI > OLD 2025-04—- |MISC
23
Order
CRLMC- COURT NO. |Dtd.
1/2025(11.07.2025 1665/2025 S. CHOUDHURY 5 OLD 2025-07—
09
Order
) ABLAPL- COURT NO. |Dtd.
5/2025111.07.2025 7679/2025 B. BEHERA 5 OLD 5025-07- BAIL-2
10
Order
ABLAPL- COURT NO. |Dtd.
7/2025111.07.2025 7681/2025 S. CHOUDHURY 17 2025-08— BAIL-2
26
Order
WP (C) - COURT NO. |Dtd.
)/2025111.07.2025 30399/2024 B K PATI o5 999919
31
Order
ABLAPL- COURT NO. |Dtd.
)/2025(11.07.2025 7685/2025 BINDU SAGAR SWAIN 25 2025-07— BAIL-2
10
Order
ABLAPL- COURT NO. |Dtd.
1/2025(11.07.2025 7692/2025 PRASANT KUMAR BARIK o5 2025-07—
10
Order
WP (C) — COURT NO. |Dtd. WRIT
)
/2025|11.07.2025 18838/2025 B K DALAL 25 2025-07- |BRANCH
10
Order
ABLAPL- COURT NO. |Dtd.
3/2025111.07.2025 7703/2025 C. R. KAR o5 2025-07- BAIL-1
10
Order
MISC.
) MACA- COURT NO. |Dtd.
/2025 |11.07.2025 [0 509 N ROUT 25 2025-07— |APPEAL
SEC.
10
Order
, BLAPL- COURT NO. |Dtd.
5/2025111.07.2025 2086/2025 B. N. SAHU o5 5025-07- BAIL-1
09
Order
MISC.
MACA- COURT NO. |Dtd.
1/2025111.07.2025 991/2019 P K PARIDA o5 2025-07- APPEAL
SEC.
10
Order
CRLA- COURT NO. |Dtd. CRIMIN.
)/2025111.07.2025 |00 /5004 [P DRS 3 9999-12- |APPEAL
31
Order
CRLA- COURT NO. CRIMIN.
)/2025111.07.2025 612/2024 B DAS 3 Dtd. APPEAL

9999-12-




31

Order
ABLAPL- COURT NO. |Dtd.
1/2025111.07.2025 7622/2025 B.B.MALLICK 3 2025-07—
09
Order
ABLAPL- COURT NO. |Dtd.
)/2025(11.07.2025 7626/2025 B.B.MALLICK 3 2025-07—
09
Order
) CMP- COURT NO. |Dtd.
5/2025111.07.2025 1007/2025 S.K.BEHERA 23 2025-08—
11
Order
ABLAPL- COURT NO. |Dtd.
1/2025/11.07.2025 7641/2025 M R SAHOO 17 2025-08— BAIL-2
26
Order
ABLAPL- COURT NO. |Dtd.
3/2025111.07.2025 2184/2025 M R SAHOO 17 5025-04-—
10
Order
ABLAPL- COURT NO. |Dtd.
)/2025/11.07.2025 7288/2025 G JAYASINGH 17 2025-08—
06
Order
WP (C) - COURT NO. |Dtd. WRIT
)/2025|11.07.2025 17803/2025 P K SAHOO 17 2025-07- |BRANCH
08
WP (C) - COURT NO.
1 /2025/11.07.2025 17391/2025 P K SAHOO 5 OLD
Order WRIT
WP (C) - COURT NO. |Dtd. BRANCH
)
/2025|11.07.2025 17796/2025 P K SAHOO 2 OLD 9999-12- |[(DIVIS
31 BENCH-.
Order
WP (C) - COURT NO. |Dtd. WRIT
3/2025111.07.2025 13323/2025 D.K. DEHURY > OLD 2025-07- |BRANCH
10
Order
WP (C) - COURT NO. |Dtd. WRIT
1/2025/11.07.2025 1746/2025 BIJAYA KUMAR BEHERA 1 21 2025-05- |BRANCH
01
Order
i WP (C) - COURT NO. |Dtd. WRIT
/2025 111.07.2025 1169 46/2025 [C RENA 21 2025-07- |BRANCH
08
Order
] WP (C) - COURT NO. |Dtd. WRIT
/2025 111.07.2025 |1 5o, /9005 5 K NAYAK 21 2025-07- |BRANCH
08
Order
WP (C) - COURT NO. WRIT
1/2025(11.07.2025 18146/2025 A DAS 01 Dtd. BRANCH

2025-07-




08

Order
CONTC- COURT NO. |Dtd. |
3/2025(11.07.2025  |Jo00%, oo, [M/S. NIRAJ KU. SETHI 23 2025_07_ |CONTEM
18
Order
CRLMC- COURT NO. |Dtd.
/2025 11.07.2025 |/ 007 o |JADUNATH PRADHAN 23 2025-07—
09
Order
CRLMC- COURT NO. |Dtd.
/2025/11.07.2025 |7/~ (o |JADUNATH PRADHAN 23 2025-07—
09
Order
WP (C) - COURT NO. Dtd. WRIT
/2025[11.07.2025 |1 9637 /5025 |P-K-DASH 23 2025-07- |BRANCH
09
Order
CRLA- COURT NO. |Dtd.
)
/2025 [11.07.2025  |[ e 05, |C- KASTURI 5 oLD 02507~
07
Order
CRLMP- COURT NO. |Dtd.
3/2025(11.07.2025 |0 oo |SUVENDU BARIK 5 OLD 2025-07—
09
Order
CRLMC- COURT NO. |Dtd.
1/2025(11.07.2025 |77 (o |PRAKASH CHANDRA DASH 15 2025-04-
05
Order
i CMP- COURT NO. |Dtd.
5/202511.07.2025 |22 o0, |SUVENDU BARIK o3 025-09-
12
— M/S. CHITTA RANJAN SAHU, PRAMOD COURT 1O giier
//202511.07.2025 [ [o0 ', [KU.MISHRA, PRAFULLA KU. MISHRA, 5 orp  |2025-07-
J.R.PATTNAIK o
Order
JCRLA- COURT NO. Dtd. CRIMIN
/2025 11.07.2025 {350, |S. K. ROUTRAY . 5025-07- |appmAL
09
Order
MISC.
FAO- COURT NO. |Dtd.
)/2025/11.07.2025 51/2025 S. K. SAHOO 7 2025-07— APPEAL
SEC.
10
Order
FAO- COURT NO. |Dtd.
1/2025(11.07.2025 23/2025 S. K. SAHOO - 2025-07—
10
Order
FAO- COURT NO. |Dtd.
)
/2025 |11.07.2025 |07 50, [SARAT SWAIN - 02507~
10
CONTC- COURT NO. |Order
3/202511.07.2025 |2 07, [BIJAY KUMAR DALET ; Did.




2025-07-
07
Order
CMP- COURT NO. |Dtd. WRIT
1/2025(11.07.2025 548/2025 MANOJ KUMAR NAYAK 5 5025-07— | BRANCH
10
Order
§ FAO- COURT NO. |Dtd.
5/2025(11.07.2025 27172025 MOTILAL MISHRA 5 2025-07—
10
Order
, COURT NO. |Dtd.
5/2025(11.07.2025 CMP-9/2025|N. R. PANDA 5 5025-07—
10
Order
CRLA- COURT NO. |Dtd.
7/2025(11.07.2025 1137/2024 MANOJ KUMAR MOHANTY 5 OLD 5025-07—
10
Order
FAO- COURT NO. |Dtd.
3/2025(11.07.2025 292/2025 J. DEHURY 5 OLD 2025-07-
10
Order
CRLA- COURT NO. |Dtd.
)/2025(11.07.2025 1133/2024 MRUTYUNJAY MOHANTY > OLD 5025-07—
10
Order
CMP- COURT NO. |Dtd.
)/2025(11.07.2025 997/2025 ASHUTOSH MOHANTY 03 2025-09—
12
Order
CMP- COURT NO. |Dtd.
| /2025(11.07.2025 991/2025 ASHUTOSH MOHANTY 03 2025-09—
12
Order
FAO- COURT NO. |Dtd.
)
2/2025(11.07.2025 200/2025 J. DEHURY 23 5025-07—
09
Order
CMP- COURT NO. |Dtd.
3/2025(11.07.2025 608/2025 B. RATH 20 2025-09-
11
Order
CMP- COURT NO. |Dtd. WRIT
1/2025(11.07.2025 548/2025 SUBAS SAMAL 20 5025-07— | BRANCH
10
Order
§ CRLMP- COURT NO. |Dtd.
5/2025111.07.2025 802/2025 BYOMAKESH TRIPATHY 20 2025-07-
09
Order
] FAO- COURT NO. |Dtd.
5/2025(11.07.2025 200/2025 A. BARIK 20 2025-07—
09
//2025|11.07.2025  |CRLMP- B. RANA COURT NO. |Order




786/2025 20 Dtd.
2025-07-
09
Order
CRLMP- COURT NO. |Dtd.
3/2025111.07.2025 797/2025 SANJAY KUMAR SAHU 20 2025-07—-
09
Order
CRLMP- COURT NO. |Dtd.
)/2025(11.07.2025 787/2025 M. S. HASAN 20 2025-07—
09
Order
CRLMP- COURT NO. |Dtd. WRIT
)/2025(11.07.2025 785/2025 N. S. HASAN 20 2025-07— |BRANCH
09
Order
BLAPL- COURT NO. |Dtd.
| /2025(11.07.2025 6324/2025 B K MISHRA 20 2025-07—
09
Order
CRLMP- COURT NO. |Dtd.
)
»/2025111.07.2025 796/2025 MANASI SETHI 20 2025-07-
09
Order
CRLMC- COURT NO. |Dtd.
3/2025|11.07.2025 |70 07555 |SATYABRATA SAHOO 20 2025-07—
09
Order
CRLMC- COURT NO. |Dtd.
1/2025111.07.2025 2402/2025 SATYABRATA SAHOO 20 2025-07—
09
Order
MACA- COURT NO. |Dtd.
1/2025111.07.2025 90/2025 CH. TARINI PRASAD 20 2025-07-
09
Order
WP (C) - COURT NO. |Dtd. WRIT
3/2025111.07.2025 17885/2014 D SAMAL 3 OLD 2025-07- |BRANCH
28
Order
TRP (C) - COURT NO. |Dtd.
)/2025(11.07.2025 28/2020 J SAHOO 3 oLD 2025-07— M.J.C
10
Order
WP (C) — COURT NO. |Dtd. WRIT
)/2025|11.07.2025 13722/2025 S C D DASH 3 OLD 2025-07- |BRANCH
10
Order
ABLAPL- COURT NO. |Dtd.
)
2/2025(11.07.2025 7623/2024 A PATRA 5 OLD 5024-08-
02
Order
WP (C) — COURT NO. |Dtd. WRIT
3/2025111.07.2025 |1 9048/2025 [F K JENA 2 OLD 2025-07- |BRANCH

10




Order

X WP (C) — COURT NO. Dtd. WRIT
0/2025111.07.2025  |1g001 /0025 ¢ K RAY 2 OLD 2025-07- |[BRANCH
10
Order WRIT
, WP (C) - COURT NO. |Dtd. BRANCH
0/2025111.07.2025 |41 05 /5gpg |C NAYAK 2 OLD 2025-06- | (DIVIS
25 BENCH-
Order WRIT
WP (C) - COURT NO. Dtd. BRANCH
//2025|11.07.2025 |51, /5004 | K NAYAK 2 OLD 2025-06- |(DIVIS
25 BENCH-
Order WRIT
WP (C) — COURT NO. Dtd. BRANCH
3/2025111.07.2025 |41 05 /504 |G ROUT 2 OLD 2025-06- | (DIVIS
25 BENCH-
Order WRIT
WP (C) - COURT NO. Dtd. BRANCH
7/2025|11.07.2025 |91 55 /5004 |G ROUT 2 OLD 2025-06- | (DIVIS
25 BENCH-
Order WRIT
WP (C) - COURT NO. Dtd. BRANCH
)/2025|11.07.2025 |51 05 /504 |G ROUT 2 OLD 2025-06- | (DIVIS
25 BENCH-
WA- CHIBE giier
1/202511.07.2025  [92- IS K SAHOO JUSTICE'S | 50 o
COURT
28
Order
- MACA- COURT NO. |Dtd.
5/2025(11.07.2025  [[7-7 o |3 DEHURY . o o
27
MACA- COURT NO gijer MISC.
1/2025111.07.2025 992/2019 NIRANJAN ROUT o5 2025-07- APPEAL
SEC.
10
Order
CRLREV- COURT NO. Dtd. CRIMIN
/2025 |11.07.2025 1504 /5004 B K MOHANTA 3 OLD 2025-07- |[REVIST
28
Order
CMP- COURT NO. Dtd. WRIT
/2025(11.07.2025 /o270 0. B P TANGA - e o5 lomancH
08
Order
WP (C) - COURT NO. Dtd. WRIT
| /2025(11.07.2025 10522/2018 YASHABANTA 12 2025-07- |BRANCH
11
Order
WP (C) — COURT NO. Dtd. WRIT
)
/2025111.07.2025  |1gg04/2025 F K JENA 12 2025-07- |[BRANCH
10
Order WRIT
3/202511.07.2025 ?gégé;2025 R CH ROUT ESURT NO- Ihtq. BRANCH
2025-07- | (DIVIS




11 'BENCH-
Order WRIT
WP (C) — COURT NO. |Dtd. BRANCH
1/2025111.07.2025 18105/2025 RANJIT MOHANTY Cc.0O. 12 2025-07— (DIVIS
11 BENCH-.
Order
§ WP (C) - COURT NO. |Dtd.
5/2025111.07.2025 18828/2025 P K JENA C.0. o1 2025-08—
20
Order
) WP (C) - COURT NO. |Dtd.
5/2025111.07.2025 13486/2025 S K BEHERA C.0. o1 5025-08—
18
Order
WP (C) - COURT NO. |Dtd.
7/2025111.07.2025 18822/2025 R CH ROUT C.0. 51 2025-07—
11
Order
WP (C) - COURT NO. |Dtd.
3/2025111.07.2025 18477/2025 B BEHERA C.0. o1 2025-07—
11
Order
WP (C) - COURT NO. |Dtd.
)/2025111.07.2025 18430/2025 B BEHERA C.0. 51 2025-07-
11
Order
WP (C) - COURT NO. |Dtd.
)/2025(11.07.2025 18657/2025 R R JETHI C.0. o1 2025-07—
11
Order
TRP (C) - COURT NO. |Dtd.
3/2025(11.07.2025 83/2024 P K MOHANTY C.0. 51 2025-07— M.J.C
10
Order
ABLAPL- Dtd.
)
»/2025111.07.2025 7661/2025 ARUN KUMAR BEHERA GENERAL 2025-07-
09
Order
) WP (C) - Dtd. WRIT
5/2025111.07.2025 5140/2022 MANOJ KUMAR RANA GENERAL 2022-02- |BRANCH
23
Order
WPC (OAC) - Dtd. _
1/2025111.07.2025 1995/2017 MANOJ KUMAR RANA GENERAL 2022-03- OA Bra
04
Order
WP (C) — Dtd. WRIT
)/2025111.07.2025 30263/2021 MANOJ KUMAR RANA GENERAL 2021-10- |BRANCH
01
Order
WP (C) — Dtd. WRIT
)/2025111.07.2025 2296/2022 MANOJ KUMAR RANA GENERAL 2022-01- |BRANCH
25
) WP (C) - Order WRIT
5/2025111.07.2025 40226/2021 MANOJ KUMAR RANA GENERAL Dtd. BRANCH




2022-01-
25
Order
WP (C) - Dtd. WRIT
3/2025|11.07.2025 |11 )00 /50, MANOJ KUMAR RANA GENERAL 2091-03— |lBRANCE
24
Order
WPC (OAC) - Dtd. |
)/202511.07.2025 |00 501, [MANOJ KUMAR RANA GENERAL 2022-03 |OA Bra
03
Order
WP (C) - Dtd. WRIT
)
/2025 11.07.2025 |, 05 5 0,, [MANOJ KUMAR RANA GENERAL 2092-02— |lBRANCE
02
Order
ABLAPL- Dtd.
1/2025(11.07.2025 7615/2025 ARUN KUMAR BEHERA GENERAL 2025-07— BATIL-1
09
FAO- giier MISC.
5/2025111.07.2025 753/2018 HIMANSHU BHUSAN DASH GENERAL 2025-03— APPEAL
SEC.
26
FAO- giier MISC.
7/2025111.07.2025 68/2018 PRATIMA NAYAK GENERAL 2018-05- APPEAL
SEC.
11
FAO- giier MISC.
)/2025111.07.2025 14/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
1/2025111.07.2025 13/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
BLAPL- Dtd.
1/2025111.07.2025 6362/2025 BAISHNAB CHARAN PATRA GENERAL 2025-07—
10
FAO- giier MISC.
1/2025(11.07.2025 15/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
WP (C) — Dtd.
1/2025111.07.2025 25171/2024 PRATIMA NAYAK GENERAL 2024-10-
07
Order
_ ABLAPL- Dtd.
/2025 |11.07.2025 [, 00,5 |DEBASIS MISHRA GENERAL 2025-07—
09
MACA- giier MISC.
3/2025111.07.2025 768/2020 RAJAT KUMAR RATH GENERAL 2025-07— APPEAL
SEC.
08
L/2025|ll.07.2025 |WP(C)— AKANKHIT MISHRA GENERAL Entire WRIT




20975/2015 Brief BRANCH
(DIVIS
BENCH-
FAO- giier MISC.
, .
»/2025111.07.2025 26/2019 MANOJ KUMAR RANA GENERAL 2025-03—- APPEAL
SEC.
19
Order
BLAPL- Dtd.
3/2025111.07.2025 6211/2025 KULDEEP MOHANTY GENERAL 2025-07—
08
FAO- giier MISC.
1/2025111.07.2025 52/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
5/2025111.07.2025 59/2019 MANOJ KUMAR RANA GENERAL 2025-03 APPEAL
SEC.
19
FAO- giier MISC.
5/2025111.07.2025 63/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
)/2025111.07.2025 64/2019 MANOJ KUMAR RANA GENERAL 2025-03— APPEAL
SEC.
19
Order WRIT
WP (C) — Dtd. BRANCH
)/2025]11.07.2025 |1, 70 54,3 [JRGADIP SAHOO GENERAL 2024-05- | (DIVIS
06 BENCH-
FAO- giier MISC.
1/2025111.07.2025 85/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
ABLAPL- Dtd.
1/2025111.07.2025 7637/2025 DEBASIS MISHRA GENERAL 2025-07— BAIL-2
09
FAO- giier MISC.
5/2025111.07.2025 87/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
WPC (OAC) - Dtd. |
3/2025111.07.2025 2729/2017 ANIRUDDHA SETHI GENERAL 2022-02- OA Bra
28
Order
WP (C) — Dtd.
3/202511.07.2025 |, 01050y, [PRATIMA NAYAK GENERAL 2024-09-
26
Order
WP (C) — Dtd. WRIT
/202511.07.2025 |5, )15 5g,q ANTRUDDHA SETHI GENERAL 2021-04- |BRANCH

13




Order

WP (C) - Dtd.
3/2025111.07.2025 18591/2024 PRATIMA NAYAK GENERAL 2024-09-
11
Order
X WPC (OAC) — Dtd. _
5/2025111.07.2025 1920/2008 ANIRUDDHA SETHI GENERAL 2022-01- OA Bra
18
FAO- giier MISC.
3/2025111.07.2025 100/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giger MISC.
)/2025(11.07.2025 190/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- gléigement MISC.
1/2025111.07.2025 318/2019 MANOJ KUMAR RANA GENERAL 2025-03— APPEAL
SEC.
19
Order
_ WP (C) - Dtd.
5/202511.07.2025 | oo 5gp, [PRATIMA NAYAK GENERAL 2024-09—
11
Order
WP (C) - Dtd. WRIT
1/2025111.07.2025 40231/2021 ANIRUDDHA SETHI GENERAL 2022-01- |[BRANCH
31
Order
ABLAPL- Dtd.
)
2/2025111.07.2025 4796/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-07-
10
Order
ABLAPL- Dtd.
1/2025111.07.2025 5092/2025 RAJENDRA NARAYAN ROUT GENERAL 2025-07- BAIL-2
10
MACA- giier MISC.
1/2025111.07.2025 176/2020 RAJAT KUMAR RATH GENERAL 2025-07- APPEAL
SEC.
10
Order
WP (C) — Dtd. WRIT
)/2025111.07.2025 40561/2021 ANIRUDDHA SETHI GENERAL 2022-02- |BRANCH
01
Order
CRLREV- Dtd.
/2025 |11.07.2025 |5, ), APARESH BHOI GENERAL 2025-07—
10
FAO- giier MISC.
1/2025111.07.2025 320/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
WP (C) - Order
1/2025111.07.2025 18573/2024 PRATIMA NAYAK GENERAL Dtd.

2024-09-




11

FAO- giger MISC.
1/2025111.07.2025 590/2015 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
) WPC (OAC) — Dtd. |
5/2025111.07.2025 897/2009 ANIRUDDHA SETHI GENERAL 2022-01- OA Bra
19
Order
WPC (OAC) — Dtd. |
1/2025(11.07.2025 1607/2007 ANIRUDDHA SETHI GENERAL 2022-01— OA Bra
03
Order
) WP (C) - Dtd.
5/202511.07.2025 |15 00 /5, , [PRATIMA NAYAK GENERAL 2024-07—
22
FAO- giier MISC.
)/2025111.07.2025 591/2015 MANOJ KUMAR RANA GENERAL 2025-03— APPEAL
SEC.
19
Order
BLAPL- Dtd.
)/2025]11.07.2025 505", [BHAGABAN SARANGI GENERAL 2095-07—
09
Order
_ WP (C) - Dtd.
5/2025111.07.2025 17105/2024 PRATIMA NAYAK GENERAL 2024-07—
22
FAO- giier MISC.
1/2025111.07.2025 239/2016 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
_ WP (C) - Dtd. WRIT
5/2025111.07.2025 30255/2021 ANIRUDDHA SETHI GENERAL 2021-10- |BRANCH
01
Order
WP (C) - Dtd. WRIT
)/2025111.07.2025 14807/2024 PRATIMA NAYAK GENERAL 2024-06— |BRANCH
25
FAO- giier MISC.
3/2025111.07.2025 259/2016 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
WPC (OAC) - Dtd. |
3/2025111.07.2025 2565/2017 ANIRUDDHA SETHI GENERAL 2022-02- OA Bra
28
FAO- giier MISC.
)/2025111.07.2025 70/2017 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
WP (C) - Order WRIT
)/2025111.07.2025 14346/2024 PRATIMA NAYAK GENERAL Dtd. BRANCH




2024-06-
18

FAO- giier MISC.
1/2025111.07.2025 84/2017 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giger MISC.
, .
»/2025111.07.2025 371/2017 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
3/2025111.07.2025 14/2018 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
WP (C) = Dtd. WRIT
1/202511.07.2025 |55 0¢ 5, ANTRUDDHA SETHI GENERAL 2021-10- |[BRANCH
04
Order
§ WP (C) - Dtd. WRIT
/2025 11.07.2025 |1 5/5 /504 [PRATIMA NAYAK GENERAL 2024-06- |BRANCH
18
Order
) WA- Dtd.
5/2025111.07.2025 766/2025 MANOJ KUMAR RANA GENERAL 2025-06-
18
FAO- gijer MISC.
1/2025111.07.2025 22/2018 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
3/2025111.07.2025 23/2018 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
WA- Dtd.
)/2025111.07.2025 767/2025 MANOJ KUMAR RANA GENERAL 2025-06-
18
FAO- giier MISC.
)/2025111.07.2025 37/2018 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
1/2025111.07.2025 74/2018 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
§ ABLAPL- Dtd.
5/2025111.07.2025 7649/2025 NABA KISHORE GURU GENERAL 2025-07- BAIL-2
09
BLAPL- Entire
)/2025111.07.2025 5507/2025 SARBESWAR SAHOO GENERAL Document
CONTC- Order
5/2025111.07.2025 3962/2023 SANDHYARANI PANI GENERAL Dtd. CONTEM

2025-07-




10

Order
WP (C) — Dtd. WRIT
1/2025111.07.2025 12185/2024 HIGHER EDUCATION DEPARTMENT GENERAL 2024-05- |BRANCH
16
Order
oJc- Dtd.
)/202511.07.2025  |,o 050, MUKKALA KURMA RAO GENERAL 2011-07—
30
Order
CMP- Dtd.
)/2025111.07.2025 1318/2024 SUBODH PADHI GENERAL 2025-01—
10
FAO- gijer MISC.
3/2025111.07.2025 418/2018 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order WRIT
WP (C) - Dtd. BRANCH
1/2025111.07.2025 18407/2025 SANDHYARANI PANI GENERAL 2025-07— (DIVIS
09 BENCH-.
FAO- gijer MISC.
5/2025111.07.2025 432/2018 PRATIMA NAYAK GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
5/2025111.07.2025 437/2018 PRATIMA NAYAK GENERAL 2025-03- APPEAL
SEC.
19
Order
WP (C) - Dtd. WRIT
1/2025111.07.2025 13589/2025 SANDHYARANI PANI GENERAL 2025-07- |BRANCH
10
Order WRIT
WP (C) - Dtd. BRANCH
3/2025111.07.2025 18340/2025 SANDHYARANI PANI GENERAL 5025-07— (DIVIS
10 BENCH-.
FAO- giier MISC.
)/2025111.07.2025 68/2019 PRATIMA NAYAK GENERAL 2025-03- APPEAL
SEC.
19
Order
WP (C) — Dtd. WRIT
)/2025111.07.2025 41921/2021 ANIRUDDHA SETHI GENERAL 2022-07- |BRANCH
22
Order
WPC (OAC) - Dtd. |
1/2025(11.07.2025 2615/2007 ANIRUDDHA SETHI GENERAL 2022-01- OA Bra
04
Order
WP (C) — Dtd. WRIT
)
»/2025111.07.2025 5142/2022 ANIRUDDHA SETHI GENERAL 2022-02- |BRANCH
23
WPC (OAC) — Order ‘
3/2025111.07.2025 2929/2017 ANIRUDDHA SETHI GENERAL Dtd. OA Bra




2022-02-
28

Order
WP (C) - Dtd. WRIT
1/2025111.07.2025 30264/2021 ANIRUDDHA SETHI GENERAL 2021-10- |BRANCH
01
Order
§ WP (C) — Dtd. WRIT
5/2025111.07.2025 30259/2021 ANIRUDDHA SETHI GENERAL 2021-10- |BRANCH
01
Order
) WP (C) - Dtd. WRIT
5/2025111.07.2025 6136/2023 PRATIMA NAYAK GENERAL 2024-04- |BRANCH
18
Order
WP (C) = Dtd. WRIT
7/2025111.07.2025 30268/2021 ANIRUDDHA SETHI GENERAL 2021-10- |BRANCH
04
Order
WP (C) - Dtd. WRIT
)/2025111.07.2025 4487/2022 ANIRUDDHA SETHI GENERAL 2022-02- |BRANCH
28
Order
BLAPL- Dtd.
| /2025(11.07.2025 5122/2025 SUSHREE RANJAN MOHANTY GENERAL 2025-07-
09
Order
WP (C) - Dtd. WRIT
1/2025111.07.2025 2970/2022 ANIRUDDHA SETHI GENERAL 2022-02- |BRANCH
02
Order
) WPC (OAC) — Dtd. _
5/2025111.07.2025 780/2011 ANIRUDDHA SETHI GENERAL 2022-02- OA Bra
09
Order
WP (C) - Dtd. WRIT
1/2025111.07.2025 3747/2022 MANOJ KUMAR RANA GENERAL 2022-02- |BRANCH
08
Order
WPC (OAC) - Dtd. _
)/2025111.07.2025 4254/2010 ANIRUDDHA SETHI GENERAL 2022-02- OA Bra
09
3/2025111.07.2025 0JC- DEBASIS MUKHI GENERAL Petition
: : 2219/1995
Order
_ Dtd. WRIT
5/2025111.07.2025 WA-17/2024 MANOJ KUMAR RANA GENERAL 2025-06- |APPEAL
30
Order
WA- Dtd. WRIT
)/2025111.07.2025 857/2023 MANOJ KUMAR RANA GENERAL 2025-07- |APPEAL
01
Order
MATA- FIRST
)
»/2025111.07.2025 210/2024 RABINDRA NATH BARIK GENERAL Dtd. APPEAL

2025-07-




09

Order
CMP- Dtd. WRIT
3/2025111.07.2025 548/2025 JYOTI RANJAN BEHERA GENERAL 5025-07- |BRANCH
10
FAO- giger MISC.
, .
»/2025111.07.2025 499/2019 MANOJ KUMAR RANA GENERAL 2025-03—- APPEAL
SEC.
19
FAO- giier MISC.
5/2025111.07.2025 567/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
3/2025111.07.2025 701/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
1/2025111.07.2025 703/2019 MANOJ KUMAR RANA GENERAL 2025-03— APPEAL
SEC.
19
FAO- giier MISC.
3/2025111.07.2025 705/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- gijer MISC.
1/2025111.07.2025 706/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
, .
2/2025111.07.2025 707/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
1/2025111.07.2025 708/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
>/2025111.07.2025 709/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
1/2025111.07.2025 710/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
FAO- giier MISC.
3/2025111.07.2025 754/2019 MANOJ KUMAR RANA GENERAL 2025-03- APPEAL
SEC.
19
Order
BLAPL- Dtd.
3/2025111.07.2025 2766/2025 GURUPRASAD BEHERA GENERAL 2025-07-
09
FAO- Order MISC.
)/2025111.07.2025 770/2019 MANOJ KUMAR RANA GENERAL Dtd. APPEAL




2025-03- |SEC.
19
FAO- giier HIse.
5/202511.07.2025 |00 01 [MANOJ KUMAR RANA GENERAL 2025_03. |RPPEAL
SEC.
19
Order
WP (C) - Dtd.
//2025|11.07.2025 122 0 o [PADMALOCHAN MOHANTY GENERAL 2055-07-
10
FAO- giier HIse.
, :
/2025 11.07.2025 |02 01 [MANOJ KUMAR RANA GENERAL 2025_03. |RPPEAL
SEC.
19
FAO- giier MISC.
/2025 11.07.2025 |02 )01 MANOJ KUMAR RANA GENERAL 2025_03. |RPPEAL
SEC.
19
Order
WP (C) - Dtd. WRIT
1/2025|11.07.2025 1o Zc ) 0 o |[PADMALOCHAN MOHANTY GENERAL 5025-07— |BRANcH
10
Order
: WP (C) - Dtd. WRIT
5/2025|11.07.2025 1o 2" o |[PADMALOCHAN MOHANTY GENERAL 2025-07- |BRANCH
10
FAO- giier MISc.
/2025 11.07.2025 |00 501 [MANOJ KUMAR RANA GENERAL 2055_03. |RPPEAL
SEC.
26
FAO- giier MISC.
3/202511.07.2025 |50 01 [MANOJ KUMAR RANA GENERAL 5025_03_ RPPEAL
SEC.
19
FAO- giier MIsc.
/2025 11.07.2025 S0 501 MANOJ KUMAR RANA GENERAL 2035_03. |RPPEAL
SEC.
19
Order
WP (C) - Dtd. WRIT
1/202511.07.2025  |Sg070 oo, o |JAGADIP SAHOO GENERAL 2025-07— |BRANCH
11
Order
CONTC- Dtd.
)
2/2025|11.07.2025 |25 o7 |PRAHALLAD CHANDRA DAS GENERAL 202507
10
Order
ABLAPL- Dtd.
1/202511.07.2025  [J 070 [BISWARANJAN DALAI GENERAL 5055-07-
10
Order
: CONTC- Dtd.
5/2025(11.07.2025 |72 07 |PRAHALLAD CHANDRA DAS GENERAL 202507
10
3/202511.07.2025 |ABLAPL-  |[P. K. DASH GENERAL Order




7661/2025 Dtd.
2025-08-
26
Order
TRP (C) - Dtd.
3/2025111.07.2025 194/2025 BK PANDA GENERAL 2025-08—
11
i WP (C) - WRIT
5/2025/11.07.2025 1375/2016 S P SAMANTA GENERAL BRANCH
Order
BLAPL- Dtd.
1/2025/11.07.2025 62222025 B.B.ROUT GENERAL 2025-07—
08
WP (C) - WRIT
)/2025/11.07.2025 11021/2022 P K MISHRA GENERAL BRANCH
WP (C) - WRIT
1 /2025/11.07.2025 7443/2016 J N MOHANTY GENERAL BRANCH
WP (C) - WRIT
)
»/2025/11.07.2025 1139272021 A PATTANAIK GENERAL BRANCH
WP (C) - WRIT
1/2025/11.07.2025 3683/2018 P SAHOO GENERAL BRANCH
5/2025111.07.2025 FA-52/1975|H K MOHANTA GENERAL
WP (C) - WRIT
7/2025/11.07.2025 11831/2012 H K MOHANTA GENERAL BRANCH
WP (C) - WRIT
)/2025/11.07.2025 1252272021 P SAHOO GENERAL BRANCH
ARBP-
)
»/2025/11.07.2025 /2019 L. MOHANTY GENERAL M.J.C.
CRLMP- WRIT
3/2025(11.07.2025 736/2024 |R DAS GENERAL BRANCH
RFA- FIRST
1/2025/11.07.2025 240/2007 N DAS GENERAL APPEAL
) CRLMC- CRIMIN,
5/2025/11.07.2025 2565/2023 S SAMAL GENERAL MISC
WP (C) - WRIT
3/202511.07.2025 96321/2021 D K JENA GENERAL BRANCH
. MISC.
)/2025/11.07.2025 K PARIDA GENERAL APPEAL
722/2019
SEC.
WP (C) -
| /2025(11.07.2025 6066/2004 A DAS GENERAL
WP (C) - WRIT
3/202511.07.2025 92140/2011 R R JETHI GENERAL BRANCH




(DIVIS
BENCH)
_ RSA- SECOND
5/2025|11.07.2025 S5 .o Y DAS GENERAL ADDEAL
MISC.
/2025 111.07.2025  [TACA~ S DAS GENERAL APPEAL
1027/2023
SEC.
TRPCRL-
/2025(11.07.2025 | 200" MRUTUNAJAYA GENERAL BAIL-2
CRLMC- CRIMIN
3/2025(11.07.2025 1492/2023 B P TANGA GENERAL MISC
_ WP (C) - WRIT
/2025 (11.07.2025 g0 >%0 0o A DAS GENERAL ERANCH
FAO- MISC.
5/2025(11.07.2025 A SAHOO GENERAL APPEAL
214/2018
SEC.
FRO- MISC.
3/2025(11.07.2025 A SAHOO GENERAL APPEAL
318/2019
SEC.
)/2025(11.07.2025 |7 P K MOHANTY GENERAL
: : 343/1977
/2025 11.07.2025 BT P NAYAK GENERAL
i : : 501/1967
/2025 |11.07.2025 |99 A DAS GENERAL
5292/1994
MACA- MISC.
1/2025(11.07.2025 P K PARIDA GENERAL APPEAL
656/2020
SEC.
MACA- MISC.
) /2025(11.07.2025 P K PARIDA GENERAL APPEAL
657/2020
SEC.
RSA- SECOND
1/2025(11.07.2025  [1507 . |S MOHARANA GENERAL ADDEAL
] RSA- SECOND
5/2025(11.07.2025 70 L |S MOHARANA GENERAL AEDEAL
1/2025(11.07.2025 |°9CT P K MISHRA GENERAL
. . 16032/2001
/2025 |11.07.2025 [0~ P N NAYAK GENERAL
: : 859/1982
Order
BLAPL- Dtd.
1/2025|11.07.2025 [ /o0 " . [PARTHA SARATHI DAS GENERAL 2025_07. |BAIL-1
10
Order
BLAPL- Dtd.
3/202511.07.2025 | 00" . |PARTHA SARATHI DAS GENERAL 2055_07. |BAIL-1
10
Order
CRLMC- Dtd.
/2025 (11.07.2025 oo o [PARTHA SARATHI DAS GENERAL 2025-07-
09
)/2025/11.07.2025  |[BLAPL- \PARTHA SARATHI DAS GENERAL Order




6422/2025 Dtd.
2025-07-
10
Order
CRLMP- Dtd.
1/2025/11.07.2025 1532/2004 |PSISH KUMAR RAY GENERAL 2025-07—
04
RPFAM- FIRST
1/2025/11.07.2025 16/2020 P C MISHRA GENERAL APPEAL
WPC (OAC) — |
3/2025(11.07.2025 716/2019 R K MALLICK GENERAL OA Bra
Order
ABLAPL- Dtd.
)/2025111.07.2025 7688/2025 B. N. SAHU GENERAL 2025-08—
26
Order
WP (C) - Dtd. WRIT
)/2025/11.07.2025 12302/2025 P+ K. SINGH GENERAL 5025-07— | BRANCH
02
Order
BLAPL- Dtd.
1/2025/11.07.2025 6293/2025 |JYOTI RANJAN NAYAK GENERAL 5025-07—
09
BLAPL-
3/2025(11.07.2025 372/2025 |5 SAMAL GENERAL BATL-1
. giger MISC.
5/202511.07.2025 £59/2020 |D- MOHAPATRA GENERAL 2025-03- |APPEAL
SEC.
28
WP (C) - WRIT
)/2025/11.07.2025 18783/2025 P BEHERA GENERAL BRANCH
WRIT
WP (C) - BRANCH
)/2025/11.07.2025 16855/2025 SK AHESAN GENERAL (DIVIS
BENCH-
WP (C) - WRIT
1/2025/11.07.2025 10404/2025 P K SWAIN GENERAL BRANCH
WP (C) - WRIT
)
/2025 /11.07.2025 17398/2025 P K SWAIN GENERAL BRANCH
1/2025111.07.2025 "2 ()~ P K SWAIN GENERAL
: : 18269/2025
_ WP (C) - WRIT
5/202511.07.2025 16233/2025 [P K SWAIN GENERAL BRANCH
’ WP (C) - WRIT
5/2025111.07.2025 18296/2025 G K NANDA GENERAL BRANCH
WB(C) - WRIT
1/2025/11.07.2025 18288/2025 G K NANDA GENERAL BRANCH




(DIVIS

BENCH-
WP (C) - WRIT
3/2025/11.07.2025 13875/2025 R K MAHABHOT GENERAL BRANCH
WRIT
WP (C) - BRANCH
)/2025/11.07.2025 18288/2025 R K MAHABHOT GENERAL (DTVIS
BENCH-
WP (C) - WRIT
1 /2025/11.07.2025 18296/2025 R K MAHABHOT GENERAL BRANCH
WP (C) - WRIT
)
/2025 /11.07.2025 18250/2025 R K MAHABHOT GENERAL BRANCH
WP (C) - WRIT
3/2025(11.07.2025 18217/2025 |5 SAMAL GENERAL BRANCH
WRIT
WP (C) - BRANCH
1/2025/11.07.2025 13232/2025 SR BARIK GENERAL (DTVIS
BENCH-
_ WP (C) - WRIT
5/202511.07.2025 18594/2025 C R NAYAK GENERAL BRANCH
WP (C) - WRIT
3/202511.07.2025 18599/2025 [C R NAYAK GENERAL BRANCH
WP (C) - WRIT
)/2025(11.07.2025 5584/2025 R SENAPATI GENERAL BRANCH
/2025 111.07.2025 |["E(C)- K MOHARANA GENERAL
10697/2025
WP (C) -
)
2/2025(11.07.2025 26358 /2004 |B SAHOO GENERAL
CRLMC-
3/2025(11.07.2025 1548/2025 K LENKA GENERAL
MACA- MISC.
1/2025/11.07.2025 K LENKA GENERAL APPEAL
306/2025
SEC.
/2025 /11.07.2025  |WAT K LENKA GENERAL
’ Ul 441/2025
/2025 |11.07.2025  |CME~ K NATH GENERAL
) Ul 980/2025
TRP (C) -
3/2025(11.07.2025 186/2025 K NATH GENERAL
/2025 |11.07.2025  |SME” S JENA GENERAL
E 153/2025
/2025 |11.07.2025  |CME” S JENA GENERAL

664/2025




CRLA-

| /2025(11.07.2025 490/2025 K C PANDA GENERAL
Order
) ABLAPL- Dtd.
5/2025111.07.2025 3070/2024 K DANG GENERAL 5024-04-
09
Order
ABLAPL- Dtd.
1 /2025(11.07.2025 4259/2025 D. MOHAPATRA GENERAL 2025-06-—
25
Order
ABLAPL- Dtd.
3/2025111.07.2025 3807/2025 S. CHOUDHURY GENERAL 2025-04-
09
Order
WP (C) - Dtd. WRIT
)/2025(11.07.2025 18271/2025 SATYA RANJAN PANI GENERAL 5025-07- |BRANCH
22
Order
CRLREV- Dtd.
1/2025(11.07.2025 35/2025 JP KAR GENERAL 2025-06-
20
Order
WP (C) - Dtd. WRIT
)
»/2025(11.07.2025 15098/2025 JP KAR GENERAL 2025-09- |RRANCH
12
Order WRIT
WP (C) - Dtd. BRANCH
1/2025(11.07.2025 18777/2025 JP KAR GENERAL 2025-07- |(DIVIS
10 BENCH-
Order
) WP(C)_ Dtd.
5/202511.07.2025 18775/2025 JP KAR GENERAL 2025-07-
10

NIC



